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चेतावनी:   रिज़वव बैंक द्वािा ई-मेल, डाक, एसएमएस या फोन कॉल के जरिए ककसी की भी व् यक्तिततत जानकाि  जससे बैंक के ााते का ् यnिा, पासवडव आदि  
          नह ीं माींती जाती हस।  यह धन िाने या िेने का प्रस ताव भी नह ीं किता हस। ेसे प्रस तावक का ककसी भी ति के से जवाब मत ि क्तजए। 
Caution: RBI never sends mails, SMSs or makes calls asking for personal information like bank account details, passwords , 
         etc. It never  keeps or offers funds to anyone. Please do not respond in any manner to such offers . 
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RPCD.CO.RRB.BC.No.33 /03.05.33 /2013-14             September 10,  2013 
 
 
The Chairmen 
All Regional Rural Banks  
 
 
Dear Sir/Madam, 

Settlement of Claims of Deceased Depositor – Simplification of Procedure – Placing of claim 

forms on bank’s website 

Please refer to circular RPCD.CO.RRB.BC.22/03.05.33/2005-06 dated July 19, 2005 and wherein 

simplified procedure has been specified for settlement of claims of deceased depositors. We have 

been receiving feedback from public that banks are not following the simplified procedure as advised 

in the circular. RRBs are therefore, advised once again that they should strictly comply with the 

instructions contained therein for hassle-free settlement of claims on the death of a depositor. 

2. Further, with a view to facilitate timely settlement of claims on the death of a depositor, RRBs are 

advised to provide claim forms for settlement of claims of the deceased accounts, to any person/s 

who is/are approaching the bank / branches for forms. Claim forms may also be put on the bank’s 

website prominently so that claimants of the deceased depositor can access and download the 

forms without having to visit the concerned bank/branch for obtaining such forms for filing claim with 

the bank. 

3. Please acknowledge receipt to our Regional Office concerned. 

Yours faithfully, 

(A.Udgata) 
Principal Chief General Manager 
 

 

 

https://rbi.org.in/en/web/rbi/-/notifications/settlement-of-claims-in-respect-of-deceased-depositors-simplification-of-procedure-2389

